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| ATTET & i S T A1 AT a9 @GO Yd TRASET F AT g 5 AqgHl § 96T §
FTOT S T SATHAT G T AT I 6 TET, T TLRTE 6 ATIGAAT 6 AR & I<F (A F AT
& ST ST AT BT FIAT 2

TH ATEAAT o TSI H Y1 it [ty & e (30) &t % i, 7t et =af<s &7 3<% s[w &
ATERIZUT % Taer | FE I BT, a7 a8 Yorad Aterfa=e it e 20D (1) F ATHT AT AT T5qT Y
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srE ot R s st sfgwr, S fee Y9, areeay Rdiew F dava gat 3 -
s (363 fh.HT.)” aRASHT & Hafea “S=ar@d & 91971 & a1 |0 A1 (Ao GRS,
ST sftwmrger, stier weor F Frata § forfeg €9 § ywga it s =ik

AT ST FOA AT ST &l €9 a7 o9 faters giafAfer (@ehier) % Areaw & quar ae1 v

T FATET (I STTUIAT| T8 T T st o 3= 3 37 a9 7= F39 & a7, Fa (4 ATt
ST SATST FILT SAMATT T TARTL AT AT RTT FT ThdT g

&TRT 20D (2) 3 AT Ftard AT gIT oo 3w sraer sifas /T Stroam)
= e § Sfeafea s & To8r 79T o fa=or ST Frtas § e & forw Suesy &
AL
qfer 7 wfera fHeer (srgay-): Fwto afga ar foar [t F sferrfRa i s areft i, sie v
TS, AHFAH NI, S FIEE T, dieedq< FIT &7 §, graT U - AsaarwH (363 f&F.#f) @
AT & HaTEdl “T=a T eH | ST aa 38 Are [utor qraa farer afRasET & foro.

TsT; ey ST shargew Fq-|
LRV
Hed: Afame
qq
. K
T GEdT o SERT) TR LR ENLY
AT/t LPM | (= .
3 (TS H)
No )
A :
1 . 181/1 0.760 0.012 [SEEAES BEL
T ——
2 . 172/1 0.200 0.048 TLHT G BEL
THATEH T T
3 <= 172/2 | 0.330 | 0.002 SWLA TR g
A
4 . 168/8P | 0.240 0.028 TLHT G BEL
THATEH T T
T 8 1.530 | 0.090
1 LTI 295-6 | 0.360 | 0.006 qEARTE T st o=
2 TLRH 297-1 | 0.580 | 0.022 AT ST st i
3 LEREE:) 297-2 | 0.910 | 0.013 TTHTT o IEEIRE)
4 LEREE:) 297-3 | 0.140 | 0.001 TTHTT o IEEIRE)
5 LT 297-4 | 0.290 | 0.001 qEART T EEIEG]
6 LT 297-5 | 0.650 0.001 GECARE] EEIEG]
298-
7 TLH oA 0.730 | 0.019 LA GoT st i
298- .
8 T . 0.340 | 0.016 qLHRTT T st s
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298- .
9 LT SA2 0.960 | 0.005 qLART ST EEIEG]
298- .
10 LT 38 0.050 | 0.004 qEART T EEIEE]
298- .
11 TLH - 0.140 | 0.014 qEART ST st i
306- .
12 T 3B 12.000 0.019 LA ST sty s
307- .
13 T o8 0.330 | 0.013 FTHTIT fasft s
307- .
14 LT oA 0.150 | 0.050 qLHRTT T EEIE\G]
307- .
15 TIH 3A 0.460 0.085 LA ST BRG]
16 TLRH 307-9 | 0.240 | 0.010 LR g st g
17 TLRH 307-10 | 0.140 | 0.024 EECIEA ] st i
18 LT 309-1 | 0.980 0.100 GECALEE] BRG]
19 TLRH 312-1 | 0.820 | 0.095 AT ST st g
312-
20 TLRH 0B 1.300 | 0.037 EECIEA ] st g
312- .
21 TLH ”C 0.420 | 0.066 LA G st s
313- .
22 TLH A 0.340 | 0.041 TR g st i
T A 22.330 | 0.642
1 FeAATLZITS 87-10 | 0.290 | 0.004 AT ST st i
2 FeAATZITS 87-11 | 0.070 | 0.001 AT ST st i
3 FeAATLZITS 87-12 | 0.220 | 0.004 AT ST st i
4 FeAATLZITS 88-1 | 0.120 | 0.010 AT ST st i
FeAATLZITS 88-7 | 0.170 | 0.001 AT ST st i
6 FEAATIZATE 88-8 | 0.110 | 0.010 qEART ST EEIEG]
7 FEAATIZATE 88-15 | 1.320 | 0.041 qEART T EEIEG]
8 FEAATIZATE 88-16 | 0.090 | 0.002 qEART T EEIEG]
9 FeATTIZITS 88-17 | 0.030 | 0.003 AT g EEIE\G]
10 FeATTIZITS 88-18 | 0.070 | 0.002 AT g EEIE\G]
11 FEAATLSATS 88-21 | 0.190 | 0.001 LRI st i




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

12 EEE BB CR IS 93-3 | 0.330 | 0.003 AT goF st agfa
13 FEAATIZATE 93-4 | 0.880 | 0.025 qEART T EEIE\E]
14 FEAATIZATE 94-1 | 0.870 | 0.114 qEART T EEIEE]
15 FEAATIZATE 94-5 | 0.180 | 0.060 qLART T BRG]
16 EEE BB CR IS 94-9 | 0.130 | 0.068 AT goT st aqfar
17 FEAAIZATS 94-10 | 0.140 | 0.034 TR g st g
T A 5210 | 0.383
1 FHiafe dUERH 142-1 | 0.520 | 0.066 AL g st i
2 FHiafe dUERH 142-2 | 0.240 | 0.037 qEART ST st i
3 FHiafe dUERH 142-3 | 0.590 | 0.069 TqLHRTT YT fasft s
4 FHiafe dUERH 142-4 | 0.600 | 0.044 qEART ST st i
5 Ffaf sner 1:? 1330 | 0.076 TR O forft sifiy
6 EIEICEDEIRE: | 143-1 | 0.740 | 0.047 TLHTT T At gfa
7 FHiafe SUERH 143-2 | 0.450 | 0.031 qLARTE T EEIE\G]
8 FHiafe UERH 143-3 | 0.150 | 0.010 qLHRTT ST EEIE\G]
9 FHiafe UERH 143-4 | 0.260 | 0.021 qLART T EEIE\G]
10 ENEICEDEIRE: | 143-5 | 0.350 | 0.044 AT qoT st agfa
11 EIEICEE D EARE:Y 143-6 | 0.440 | 0.054 LIE LR
12 FHiafe UERH 143-7 | 0.600 | 0.114 qLHRTT ST EEIE\G]
13 FHiafe FUERH 147-1 | 0.360 | 0.144 TR T EEIE\G]
14 Fafe sERg 147-3 | 0.330 | 0.044 qEART T st s
15 Ffafe e 147-4 | 0.350 | 0.042 LR g st i
16 Ffafe swErH 147-7 | 0.570 | 0.013 AT ST st i
17 Fafe ERg 147-14 | 0.470 0.011 SWLA TR
18 EIEICEDEIRE: | 147-8 | 0.180 | 0.006 SWLA LRI S
19 EIEICEDEIRE: | 147-9 | 0.580 | 0.006 SWLA LRI S
20 Fwfafe smgw | 147-10 | 1.050 | 0.009 SWLA LRI S
21 Ffafe sRgw | 147-16 | 0.470 | 0.004 SWLA LRI S
22 FHiafe FUERH 153-2 | 1.300 | 0.006 LA T EEIE\G]
23 FHiafe FUERH 153-4 | 0.240 | 0.009 AT g EEIE\G]
24 FHiafe FUERH 153-5 | 0.320 | 0.009 qLHRTT T EEIE\G]
25 wfafe swgy | 153-12 | 0.130 | 0.021 TR G EEIR
26 Fwfafe swgy | 153-13 | 0.140 | 0.029 HLHTT qoT EEIR
27 Fafe sy | 153-14 | 0.520 | 0.035 qLHRTT T st i
28 Ffafe swgy | 153-15| 0.160 | 0.009 HLHTT T EEIR
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29 Ffafe smery 164-1 | 0.960 | 0.013 AT goF st agfa
30 ENEICEDERE: | 164-2 | 0.200 | 0.005 ATeAT T G
31 Ffafe swgry 164-3 | 0.520 | 0.023 | f&ifwa gEt i@ st agfar
32 EIEICE DEARE: 164-4 | 0.320 | 0.040 AT goT st afa
33 Ffafe smery 164-5 | 0.360 | 0.064 | f&ifwa gEt i st aqfar
34 EIEICE DEARE: 164-8 | 0.200 | 0.013 ATeAT TR G
35 Ffafe smgry 169-5 | 2.000 | 0.035 AT goT At agfar
36 FHiafe dUERH 170-1 | 0.680 | 0.046 | fifea gt g st s
37 FHiafe dUERH 170-2 | 0.960 | 0.010 qEART ST st i
38 FHiafe dUERH 180-1 | 1.320 | 0.164 AL g st i
39 FHiafe dUERH 181-1 | 1.580 | 0.029 AL g st i
40 EIEICEDEIRE: | 181-3 | 0.510 | 0.011 TLHTT T At gfa
41 EIEICEDEIRE: 181-5 | 0.520 | 0.024 TLHTT T EEIR
42 EIEICEDEIRE: | 181-7 | 1.080 | 0.020 TLHTT T EEIR
43 EIEICEDEIRE: | 201 | 5.870 | 0.048 TLHTT T At gfa
T 8T 30.360 | 1.555
Hed: g
g | e
‘ . LPMNo/ | oo # s
% AT | T HT AT ﬁg?r_ (e T FaffeRur I F7 FR
favmT gear ﬁ) W
(TFs #)
1 JIEH
2 TEETH 457-P 0.69 0.122 w?%%%ﬁ T G
3 ESGIE]
4 T 4582p | 064 | 0081 | TOTIAATE | oh o
T %Iiﬁ
5 EMRE 460-1P 2.4 0.046 w%w EECERA (T}
6 TR 460-3P 2.68 0.048 GREARIR (] I g
7 TR 460-4P 0.50 0.013 T I g
8 FEETH 460-5P 0.28 0.017 w?&%%ﬁ EEECAE]
9 T 461-1P 0.23 0.036 w?%%%ﬁ EECER (T}
10 Kl 467-2P 0.14 0.053 AT TTae g
11 T qaw
12 L
13 TEETH 467-1P 5.28 0.164 w?&w EEECEE]
14 FEETH




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

IRCCIMAEIEE]

15 484-1P 1.55 0.096 afr gz G
16 487-P 4.72 0.457 Wgﬁﬁﬁ gz g
17 497-1P 0.4 0.09 Wgﬁﬁﬁ RECCA ]
18 497-2P 0.28 0.051 W%w EECERA T
19 497-3P 0.15 0.023 W%w EECERA T
20 355-1P 0.5 0.177 W%%%H EECCRE]
21 355-2P 0.27 0.171 W%%%H EECCRE]
22 355-3P 0.32 0.005 W%%ﬁﬁ EECERA (T}
23 355-5P 0.4 0.144 W%ﬁﬁﬁ EEECAE:)
24 355-6P 0.37 0.084 W%W EECERA (T}
25 510-P 14.9 0.850 qERTT LA
2: 334-3P 0.13 0.078 W%W EECERA (T}
28 334-1P 1.03 | 0.134 W%ﬁﬁﬁ EEECAE)
iz 335-3P 0.32 0.206 w?%%%ﬁ EECERA (T}
31 335-2P 146 | 0.372 w;&aﬁﬁﬁ EEECAE)
32 335-1P 0.64 0.154 w?aﬁﬁﬁ EECERA (T}
33 336-10P | 0.46 0.035 w?aﬁﬁﬁ EECCR T
34 336-9P 0.44 0.058 w%w EECERA (T}
35 336-5P 0.11 0.057 w?%%%ﬁ EEECA L)
23 336-4P 0.44 0.195 w?&%ﬁﬁ EECER (T}
22 336-3P 0.84 0.130 w?&%ﬁﬁ gz g
40 336-1P 048 | 0.115 w?&%%ﬁ EEECRE)
41 337-3P 1.16 0.059 AT T qH

af
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42 TIEH 337-2P 1.24 0.076 il {&' T EECCA ]
43 T 337-1P 1.36 0.058 A g&l T RECCA ]
44 TETH 338-8P 1.33 0.221 1 “Iﬁl 1 e TTae g
45 TEH 338-7P 0.42 0.256 b sﬁ' ol EECCA ]
46 TETH 338-6P 0.82 0.007 A @' T TTae g
47 T 338-5P 0.5 0.044 GREALA ] LT g
48 T 325-P 0.95 0.412 GREALA ] LT g
49 ERpIE:] 243-1P 0.29 0.118 A xﬁ' T feifT EECCR (]
50 TETH 243-2P 0.06 0.059 A {Fﬁrl T i EECCR )
51 TETH 243-3P 0.09 0.050 i {Fﬁr‘ it EECCR )
52 TETH 243-4P 0.33 0.105 i {Fﬁr‘ T EECER ()
53 TETH raET R

243-6P 0.28 0.052 EECCR T
54 TR qf
55 FIH 243-9P 0.29 0.135 i {Fﬁr‘ T Tzae g
56 TETH 243-7P 0.27 0.004 I Wl 1 e Tzae g
57 TETH 243-10P 0.45 0.003 il Wl SIS TTae W
58 ERRIE:) raET R

243-14P 1.05 0.344 gZae
59 A q
60 TR 246-4P 2.04 0.295 i @' T EECCR T
61 TR 246-3P 0.12 0.095 i ﬁ' TR EECCR T
62 TR 246-2P 0.16 0.061 i ﬁ' T EECCR T
63 ERRIE:) 246-1P 1.22 0.105 il “*I&fl JALEE TTae g
64 TR 247-P 2.61 0.324 TR g I g
65 TEH 248-4P 2.17 0.166 T G LT g
66 TEH 248-3P 0.85 0.089 TR G LT g
67 TEH 248-2P 0.2 0.019 TR G LT g
68 TR 248-1P 0.59 0.257 TR G I g
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69 TIEH 249-2P 0.66 0.012 Al ‘iﬁl 1 e EECCR T
70 ERpIE:] raET R
250-2P 0.44 0.057 EECCA T
71 T q
72 T 251-P 0.65 0.255 qEERTT I LT g
73 T 252-P 0.43 0.284 qERTT I LA I
ikl 66.080 | 8.284
ECaEd]
1 ST e 1139 17.3 0.358 LT i b
(TTAT)
2 SiETUe 940 3.85 0.231 i g&l 1 feit EECCA ]
ECAEd|
3 SiET Ue 1138 23.21 0.501 GREARR (] %ﬁ
(TTAT)
T A 44.360 | 1.090
qEARTT
1 mgfaue 283 7.14 0.281 LA
%Iﬁ (TTATET)
2 mgfaue 346 0.17 e %ﬁl TR EECEA ]
3 mgfaue 348 0.14 e sﬁ' TR EECEA ]
4 |RrpwRas| a0 | oss | 0321 | {&r‘f' T iy
5 IR CEAREC 351 0.74 Al {Fﬁr‘ SRS EECCR T
6 IERCEAREC 354 0.17 Sl {Fﬁ‘l T fHe EECCRT]
T A 8.940 | 0.602
1 K.qmre | 542 Part | 12560 | 0.227 = = EECEA ]
2 K.dtare | 543 part | 21.110 | 0.739 et g« TTae g
T A 33.670 | 0.966
SIEEAEERU
AT AT AH e TE AATERY | 3 w
i T (TS ).
AT THATTH RlEIE 0.002 | 0.028 | 0.060 | 0.000 | 0.000 0.090
ATTEH At 0.013 | 0.629 | 0.000 | 0.000 | 0.000 0.642
EESAMRERLS AfaTH 0.000 | 0.304 |0.079 | 0.000 | 0.000 0.383
Ffafe s qf&T™ | 0.108 | 0.000 | 1.314| 0.133 | 0.000 1.555




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 9

3 0.123 | 0.961 |1.453| 0.133 | 0.000 2.670

ESSuE] Zgter 2.842 | 5.442 |0.000 | 0.000 | 0.000 8.284
EELEC T 0.859 | 0.231 | 0.000 | 0.000 | 0.000 1.090
e wefame E=ai 0.321 | 0.281 | 0.000 | 0.000 | 0.000 0.602
FET AMIE | HIGEEIT | 0,000 | 0.966 | 0.000 | 0.000 | 0.000 0.966
I 4.022 | 6.920 | 0.000 | 0.000 | 0.000 10.942

3 T 4145 | 7.881 |1.453| 0.133 | 0.000 13.612

[®T. &. CE/CON-II/VSKP/IPM-NWP/20A/Tekkali]

T, FFqHA, q&F ATHar (Feior-11)

MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION
Bhubaneswar, the 29th April, 2026
Notice under Section 20A of the Railways Act-, 1989

S.0. 2132(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to ,is required for
the execution of Special Railway Project, namely, “Construction of 3rd line between Ichapuram to Nuapada in
connection to Khurda Road - Vizianagaram (363 km.) on Waltair Division, East Coast Railway.” in Srikakulam
district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely. Spl. Land Acquisition Officer,
Construction of 3rd line between Ichapuram to Nuapada in connection to Khurda Road - Vizianagaram (363
km.) on Waltair Division, East Coast Railway in writing, and shall set out grounds thereof and competent authority
shall give the objector an opportunity of being heard, either in person or through a legal practitioner, and may, after
hearing all such objections and after making such further inquiry, if any, as the competent authority thinks necessary,
by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-I) attached herewithto be acquired with or without structures, for Special Railway
Project,namely “Construction of 3rd line between Ichapuram to Nuapada in connection to Khurda Road -
Vizianagaram (363 km.) on Waltair Division, East Coast Railway” in Srikakulam district in the state of

Andhra Pradesh.

LAND SCHEDULE

Mandal: Nandigam

Total .
Survey Area Acquired

SL.No. Name/No. of village number/LPM in area in Clasification Type of Land

no ACRE ACRE
1 Dodlaramachandrapuram 181/1 0.760 0.012 Sarkar Punja Private Land
2 Dodlaramachandrapuram 172/1 0.200 0.048 Sarkar Punja Private Land
3 Dodlaramachandrapuram 172/2 0.330 0.002 SWLA GOVT Land
4 Dodlaramachandrapuram 168/8P 0.240 0.028 Sarkar Punja Private Land

TOTAL 1.530 0.090
1 Routhupuram 295-6 0.360 0.006 Sarkar Punja Private Land
2 Routhupuram 297-1 0.580 0.022 Sarkar Punja Private Land
3 Routhupuram 297-2 0.910 0.013 Sarkar Punja Private Land
4 Routhupuram 297-3 0.140 0.001 Sarkar Punja Private Land
5 Routhupuram 297-4 0.290 0.001 Sarkar Punja Private Land
6 Routhupuram 297-5 0.650 0.001 Sarkar Punja Private Land
7 Routhupuram 298-2A 0.730 0.019 Sarkar Punja Private Land
8 Routhupuram 298-2B 0.340 0.016 Sarkar Punja Private Land
9 Routhupuram 298-6A2 0.960 0.005 Sarkar Punja Private Land
10 Routhupuram 298-3B 0.050 0.004 Sarkar Punja Private Land
11 Routhupuram 298-5B 0.140 0.014 Sarkar Punja Private Land
12 Routhupuram 306-3B 12.000 0.019 Sarkar Punja Private Land
13 Routhupuram 307-2B 0.330 0.013 VAMSADARA GOVT Land
14 Routhupuram 307-2A 0.150 0.050 Sarkar Punja Private Land
15 Routhupuram 307-3A 0.460 0.085 Sarkar Punja Private Land
16 Routhupuram 307-9 0.240 0.010 Sarkar Punja Private Land
17 Routhupuram 307-10 0.140 0.024 Sarkar Punja Private Land
18 Routhupuram 309-1 0.980 0.100 Sarkar Punja Private Land
19 Routhupuram 312-1 0.820 0.095 Sarkar Punja Private Land
20 Routhupuram 312-2B 1.300 0.037 Sarkar Punja Private Land
21 Routhupuram 312-2C 0.420 0.066 Sarkar Punja Private Land
22 Routhupuram 313-4A 0.340 0.041 Sarkar Punja Private Land

TOTAL 22.330 0.642
1 Vallabharayudupaadu 87-10 0.290 0.004 Sarkar Punja Private Land
2 Vallabharayudupaadu 87-11 0.070 0.001 Sarkar Punja Private Land
3 Vallabharayudupaadu 87-12 0.220 0.004 Sarkar Punja Private Land
4 Vallabharayudupaadu 88-1 0.120 0.010 Sarkar Punja Private Land
5 Vallabharayudupaadu 88-7 0.170 0.001 Sarkar Punja Private Land
6 Vallabharayudupaadu 88-8 0.110 0.010 Sarkar Punja Private Land
7 Vallabharayudupaadu 88-15 1.320 0.041 Sarkar Punja Private Land
8 Vallabharayudupaadu 88-16 0.090 0.002 Sarkar Punja Private Land
9 Vallabharayudupaadu 88-17 0.030 0.003 Sarkar Punja Private Land
10 Vallabharayudupaadu 88-18 0.070 0.002 Sarkar Punja Private Land
11 Vallabharayudupaadu 88-21 0.190 0.001 Sarkar Punja Private Land
12 Vallabharayudupaadu 93-3 0.330 0.003 Sarkar Punja Private Land
13 Vallabharayudupaadu 93-4 0.880 0.025 Sarkar Punja Private Land
14 Vallabharayudupaadu 94-1 0.870 0.114 Sarkar Punja Private Land
15 Vallabharayudupaadu 94-5 0.180 0.060 Sarkar Punja Private Land
16 Vallabharayudupaadu 94-9 0.130 0.068 Sarkar Punja Private Land
17 Vallabharayudupaadu 94-10 0.140 0.034 Sarkar Punja Private Land

TOTAL 5.210 0.383
1 Vallabharayudupaadu 142-1 0.520 0.066 Sarkar Punja Private Land
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2 Vallabharayudupaadu 142-2 0.240 0.037 Sarkar Punja Private Land
3 Vallabharayudupaadu 142-3 0.590 0.069 Sarkar Punja Private Land
4 Vallabharayudupaadu 142-4 0.600 0.044 Sarkar Punja Private Land
5 Vallabharayudupaadu 142-5A 1.330 0.076 Sarkar Punja Private Land
6 Vallabharayudupaadu 143-1 0.740 0.047 Sarkar Punja Private Land
7 Vallabharayudupaadu 143-2 0.450 0.031 Sarkar Punja Private Land
8 Vallabharayudupaadu 143-3 0.150 0.010 Sarkar Punja Private Land
9 Vallabharayudupaadu 143-4 0.260 0.021 Sarkar Punja Private Land
10 Vallabharayudupaadu 143-5 0.350 0.044 Sarkar Punja Private Land
11 Vallabharayudupaadu 143-6 0.440 0.054 GEDDA GOVT Land
12 Vallabharayudupaadu 143-7 0.600 0.114 Sarkar Punja Private Land
13 Vallabharayudupaadu 147-1 0.360 0.144 Sarkar Punja Private Land
14 Vallabharayudupaadu 147-3 0.330 0.044 Sarkar Punja Private Land
15 Vallabharayudupaadu 147-4 0.350 0.042 Sarkar Punja Private Land
16 Vallabharayudupaadu 147-7 0.570 0.013 Sarkar Punja Private Land
17 Vallabharayudupaadu 147-14 0.470 0.011 SWLA GOVT Land
18 Vallabharayudupaadu 147-8 0.180 0.006 SWLA GOVT Land
19 Vallabharayudupaadu 147-9 0.580 0.006 SWLA GOVT Land
20 Vallabharayudupaadu 147-10 1.050 0.009 SWLA GOVT Land
21 Vallabharayudupaadu 147-16 0.470 0.004 SWLA GOVT Land
22 Vallabharayudupaadu 153-2 1.300 0.006 Sarkar Punja Private Land
23 Vallabharayudupaadu 153-4 0.240 0.009 Sarkar Punja Private Land
24 Vallabharayudupaadu 153-5 0.320 0.009 Sarkar Punja Private Land
25 Vallabharayudupaadu 153-12 0.130 0.021 Sarkar Punja Private Land
26 Vallabharayudupaadu 153-13 0.140 0.029 Sarkar Punja Private Land
27 Vallabharayudupaadu 153-14 0.520 0.035 Sarkar Punja Private Land
28 Vallabharayudupaadu 153-15 0.160 0.009 Sarkar Punja Private Land
29 Vallabharayudupaadu 164-1 0.960 0.013 Sarkar Punja Private Land
30 Vallabharayudupaadu 164-2 0.200 0.005 GEDDA GOVT Land
31 Vallabharayudupaadu 164-3 0.520 0.023 IRR%)(;[:{TED Private Land
32 Vallabharayudupaadu 164-4 0.320 0.040 Sarkar Punja Private Land
33 Vallabharayudupaadu 164-5 0.360 0.064 IRR]I)?{?;ED Private Land
34 Vallabharayudupaadu 164-8 0.200 0.013 GEDDA GOVT Land
35 Vallabharayudupaadu 169-5 2.000 0.035 Sarkar Punja Private Land
36 Vallabharayudupaadu 170-1 0.680 0.046 IRR]I)(;ISEED Private Land
37 Vallabharayudupaadu 170-2 0.960 0.010 Sarkar Punja Private Land
38 Vallabharayudupaadu 180-1 1.320 0.164 Sarkar Punja Private Land
39 Vallabharayudupaadu 181-1 1.580 0.029 Sarkar Punja Private Land
40 Vallabharayudupaadu 181-3 0.510 0.011 Sarkar Punja Private Land
41 Vallabharayudupaadu 181-5 0.520 0.024 Sarkar Punja Private Land
42 Vallabharayudupaadu 181-7 1.080 0.020 Sarkar Punja Private Land
43 Vallabharayudupaadu 291 5.870 0.048 Sarkar Punja Private Land
TOTAL 30.360 1.555
Mandal: Tekkali
Survey Total | Acquired
SL.No. Nar‘gﬁg\lo. of number/LPM | Areain area in Clasification Type of Land
ge no ACRE | ACRE

1 Buragam

2 Buragam 457-P 0.69 0.122 Rythwari Wet Land Private Land
3 Buragam

4 Buragam 458-2P 0.64 0.081 Un assessed Dry Govt. Land
5 Buragam 460-1P 24 0.046 Rythwari Wet Land Private Land
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6 Buragam 460-3P 2.68 0.048 Government Land Govt. Land
7 Buragam 460-4P 0.50 0.013 Government Land Govt. Land
8 Buragam 460-5P 0.28 0.017 Rythwari Wet Land Private Land
9 Buragam 461-1P 0.23 0.036 Rythwari Wet Land Private Land
10 Buragam 467-2P 0.14 0.053 Rythwari Wet Land Private Land
11 Buragam

12 Buragam

13 Buragam 467-1P 5.28 0.164 Rythwari Wet Land Private Land
14 Buragam

15 Buragam 484-1P 1.55 0.096 Rythwari Wet Land Private Land
16 Buragam 487-P 4.72 0.457 Rythwari Wet Land Private Land
17 Buragam 497-1P 0.4 0.09 Rythwari Wet Land Private Land
18 Buragam 497-2P 0.28 0.051 Rythwari Wet Land Private Land
19 Buragam 497-3P 0.15 0.023 Rythwari Wet Land Private Land
20 Buragam 355-1P 0.5 0.177 Rythwari Wet Land Private Land
21 Buragam 355-2P 0.27 0.171 Rythwari Wet Land Private Land
22 Buragam 355-3P 0.32 0.005 Rythwari Wet Land Private Land
23 Buragam 355-5P 0.4 0.144 Rythwari Wet Land Private Land
24 Buragam 355-6P 0.37 0.084 Rythwari Wet Land Private Land
25 Buragam 510-P 14.9 0.850 Government Land Govt. Land
26 Buragam 334-3p 0.13 0.078 Rythwari Wet Land Private Land
27 Buragam

28 Buragam 334-1P 1.03 0.134 Rythwari Wet Land Private Land
29 Buragam 335-3p 0.32 0.206 Rythwari Wet Land Private Land
30 Buragam

31 Buragam 335-2P 1.46 0.372 Rythwari Wet Land Private Land
32 Buragam 335-1P 0.64 0.154 Rythwari Wet Land Private Land
33 Buragam 336-10P 0.46 0.035 Rythwari Wet Land Private Land
34 Buragam 336-9P 0.44 0.058 Rythwari Wet Land Private Land
35 Buragam 336-5P 0.11 0.057 Rythwari Wet Land Private Land
36 Buragam 336-4P 0.44 0.195 Rythwari Wet Land Private Land
37 Buragam

38 Buragam 336-3P 0.84 0.130 | Rythwari WetLand |  Private Land
39 Buragam

40 Buragam 336-1P 0.48 0.115 Rythwari Wet Land Private Land
41 Buragam 337-3P 1.16 0.059 Rythwari Wet Land Private Land
42 Buragam 337-2P 1.24 0.076 Rythwari Wet Land Private Land
43 Buragam 337-1P 1.36 0.058 Rythwari Wet Land Private Land
44 Buragam 338-8P 1.33 0.221 Rythwari Wet Land Private Land
45 Buragam 338-7P 0.42 0.256 Rythwari Wet Land Private Land
46 Buragam 338-6P 0.82 0.007 Rythwari Wet Land Private Land
47 Buragam 338-5P 0.5 0.044 Government Land Govt. Land
48 Buragam 325-P 0.95 0.412 Government Land Govt. Land
49 Buragam 243-1P 0.29 0.118 Rythwari Wet Land Private Land
50 Buragam 243-2P 0.06 0.059 Rythwari Wet Land Private Land
51 Buragam 243-3P 0.09 0.050 Rythwari Wet Land Private Land
52 Buragam 243-4P 0.33 0.105 Rythwari Wet Land Private Land
23 Buragam 243-6P 028 | 0052 | RythwariWetLand |  Private Land
54 Buragam

55 Buragam 243-9P 0.29 0.135 Rythwari Wet Land Private Land
56 Buragam 243-7P 0.27 0.004 Rythwari Wet Land Private Land
57 Buragam 243-10P 0.45 0.003 Rythwari Wet Land Private Land
58 Buragam 243-14P 1.05 0.344 | Rythwari WetLand |  Private Land
59 Buragam

60 Buragam 246-4P 2.04 0.295 Rythwari Wet Land Private Land
61 Buragam 246-3P 0.12 0.095 Rythwari Wet Land Private Land
62 Buragam 246-2P 0.16 0.061 Rythwari Wet Land Private Land
63 Buragam 246-1P 1.22 0.105 Rythwari Wet Land Private Land
64 Buragam 247-P 2.61 0.324 Government Land Govt. Land
65 Buragam 248-4P 2.17 0.166 Government Land Govt. Land
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66 Buragam 248-3P 0.85 0.089 Government Land Govt. Land
67 Buragam 248-2P 0.2 0.019 Government Land | Government Land
68 Buragam 248-1P 0.59 0.257 Government Land Govt. Land
69 Buragam 249-2P 0.66 0.012 Rythwari Wet Land Private Land
70 Buragam 250-2P 0.44 0.057 Rythwari Wet Land Private Land
71 Buragam
72 Buragam 251-P 0.65 0.255 Government Land | Government Land
73 Buragam 252-P 0.43 0.284 Government Land | Government Land
Total 66.080 8.284
1 Jenda Peta 1139 17.3 0.358 Government Land L(a}xi)(;(ecrl?:rlz?ztl)
2 Jenda Peta 940 3.85 0.231 Rythwari Wet Land Private Land
3 Jenda Peta 1138 2321 0.501 Govt Land Lflfdv(ecrﬁgzﬁl)
Total 44.360 1.090
1 Singumahanthipeta 283 7.14 0.281 Govt. Land LSI?(;/(eCrE;anI\lftl)
2 Singumahanthipeta 346 0.17 Rythwari Wet land Private Land
3 Singumahanthipeta 348 0.14 Rythwari Wet land Private Land
4 Singumahanthipeta 350 0.58 0.321 Rythwari Wet land Private Land
5 Singumahanthipeta 351 0.74 Rythwari Wet land Private Land
6 Singumahanthipeta 354 0.17 Rythwari Wet land Private Land
Total 8.940 0.602
1 K.Naupada 542 Part 12.560 0.227 Wet land Private Land
2 K.Naupada 543 part 21.110 0.739 Wet land Private Land
Total 33.670 0.966
Abstract
Acquired Land Total
Village Name Mandal GOVT Private Land Acquired
Land Wet Dry | Manavari Inam land in
Wet ACERS
Dodlaramachandrapuram Nandigam 0.002 | 0.028 | 0.060 0.000 0.000 0.090
Routhupuram Nandigam 0.013 | 0.629 | 0.000 0.000 0.000 0.642
Vallabharayudupaadu Nandigam 0.000 | 0.304 | 0.079 0.000 0.000 0.383
Kavitiagraharam Nandigam 0.108 | 0.000 | 1.314 0.133 0.000 1.555
Total 0.123 | 0.961 | 1.453 0.133 0.000 2.670
Buragam Tekkali 2.842 | 5.442 | 0.000 0.000 0.000 8.284
Jenda Peta Tekkali 0.859 | 0.231 | 0.000 0.000 0.000 1.090
Singumahanthipeta Tekkali 0.321 0.281 | 0.000 0.000 0.000 0.602
Kasapanaupada Santhabommali 0.000 | 0.966 | 0.000 0.000 0.000 0.966
TOTAL 4.022 | 6.920 | 0.000 0.000 0.000 10.942
Grand Total 4.145 | 7.881 | 1.453 0.133 0.000 13.612

[F. No. CE/CON-II/VSKP/IPM-NWP/20A/Tekkali]
H. ANANTHARAMAN, Chief Engineer (Con-II)
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